)’f = GeM 7%

Gove Azadi Ka
a—’ e Markelp!ace Amrit Mahotsav

Bid Number/gyel waies (Rs geam):
GEM/2025/B/6251954
Dated/fgaiar : 03-06-2025

Bid Document/ fas g&mast

Bid Details/[9g faewor

Bid End Date/Time/RE s aa f al@/aag

24-06-2025 15:00:00

Bid Opening Date/Time/fas gead &I
ad@/aaa

24-06-2025 15:30:00

Bid Offer Validity (From End Date)/Q3 Q2reer
duar (9 A A ad@ A)

90 (Days)

Ministry/State Name/Fara /I & I

Ministry Of Finance

Department Name/[A#9r & =re1

Department Of Financial Services

Organisation Name/@316d & =1

Pension Fund Regulatory And Development Authority

Office Name/&atera & aTH

Pfrda-hg-new Delhi

%l $Ad/Buyer Email

abhishek.meenia@pfrda.org.in

Item Category/Hg $Heany

Annual Maintenance Service - Desktops, Laptops and
Peripherals - As per BOQ; As per BOQ

Contract Period/3i e /@iy

2 Year(s)

Minimum Average Annual Turnover of the

bidder (For 3 Years)/fdsX & gaada 3itad
afS TA3R (3 auf &)

150 Lakh (s)

Years of Past Experience Required for

same/similar service/>%i/aa Qa3 & AT |3 year (s)
&g Rera sgHa & af
Past Experience of Similar Services
required/sd aXE & A3 H NS 3maTS Yes
AT &
MSE Exemption for Years of Experience and N
Turnover/ 3JHd & I§f A THTHS FC °
Startup Exemption for Years of Experience N

o}

and Turnover/ 3iHd & auf ¥ FWIEIHT T

Document required from seller/fashdar & &
AT SEAASA

Experience Criteria,Bidder Turnover,Certificate (Requested
in ATC),Additional Doc 1 (Requested in ATC),Additional Doc
2 (Requested in ATC),Additional Doc 3 (Requested in
ATC),Additional Doc 4 (Requested in ATC)

*In case any bidder is seeking exemption from Experience /
Turnover Criteria, the supporting documents to prove his
eligibility for exemption must be uploaded for evaluation by
the buyer
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Bid Details/f5 faaor

Do you want to show documents uploaded
by bidders to all bidders participated in No

bid?/

Bid to RA enabled/fs & Ra¥ R afshar f6am | No

ITC available to buyerfhdr & v 3ucey

IMSEA

Yes

Type of Bid/[As & y&IR Two Packet Bid

Time allowed for Technical Clarifications
during technical evaluation/d&if 3[cdide & | 3 pays

R ANt TaRHIOT g IHFAT AT
Estimated Bid Value/3igaiad s sea INR 4500000
Evaluation Method/f#eis ugid Total value wise evaluation

Financial Document Indicating Price
Breakup Required/fcd &2l arel O &S | ves

SP3T 3TARIS T

EMD Detail/3uaE faaror

Advisory Bank/tsardsiir State Bank of India

EMD Amount/3u#sr I 90000

ePBG Detail/gdidisit faaror

Advisory Bank/wgargsi{l && State Bank of India

ePBG Percentage(%)/sdesht ufaerd (%) 3.00

Duration of ePBG required (Months)/$dids &Y

26
AT AR (F7ER).

(a). EMD EXEMPTION: The bidder seeking EMD exemption, must submit the valid supporting document for the
relevant category as per GeM GTC with the bid. Under MSE category, only manufacturers for goods and Service
Providers for Services are eligible for exemption from EMD. Traders are excluded from the purview of this
Policy./a1# @ erdf & AT ST Fe & FTd A=t P FATAT Heary & fow s F wry du Fafda grardst uvga & &
%m*m;amaﬁsﬁa?ﬁvﬁmmauTW3ﬁ$mwuamé@?ﬂ#qcﬂsma%l TRt #Y 39 Afa &
arl e W 9T &

(b). EMD & Performance securityshould be in favour of Beneficiary, wherever it is applicable./$T#El 3iR Hurg=
STATAd TR, ST I AL Bt &, Tt & st gl wfeu)

Beneficiary/arandf :

General Manager
Pension fund Regulatory and development Authority # E-500, Tower E, 5 th Floor, WTC, Nauroji Nagar, new Delhi
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-110029
(Pension Fund Regulatory And Development Authority)

MIl Compliance/TH3IS3S 3fcgUrele

MII Compliance/TH3TSIHTS el Yes

1. The minimum average annual financial turnover of the bidder during the last three years, ending on 31st
March of the previous financial year, should be as indicated above in the bid document. Documentary evidence in
the form of certified Audited Balance Sheets of relevant periods or a certificate from the Chartered Accountant /
Cost Accountant indicating the turnover details for the relevant period shall be uploaded with the bid. In case the
date of constitution / incorporation of the bidder is less than 3-year-old, the average turnover in respect of the
completed financial years after the date of constitution shall be taken into account for this criteria.

2. Years of Past Experience required: The bidder must have experience for number of years as indicated above in
bid document (ending month of March prior to the bid opening) of providing similar type of services to any
Central / State Govt Organization / PSU. Copies of relevant contracts / orders to be uploaded along with bid in
support of having provided services during each of the Financial year.

3. Estimated Bid Value indicated above is being declared solely for the purpose of guidance on EMD amount and
for determining the Eligibility Criteria related to Turn Over, Past Performance and Project / Past Experience etc.
This has no relevance or bearing on the price to be quoted by the bidders and is also not going to have any
impact on bid participation. Also this is not going to be used as a criteria in determining reasonableness of
quoted prices which would be determined by the buyer based on its own assessment of reasonableness and
based on competitive prices received in Bid / RA process.

4. Past Experience of Similar Services: The bidder must have successfully executed/completed similar Services
over the last three years i.e. the current financial year and the last three financial years(ending month of March
prior to the bid opening): -

1. Three similar completed services costing not less than the amount equal to 40% (forty percent) of the
estimated cost; or

2. Two similar completed services costing not less than the amount equal to 50% (fifty percent) of the estimated
cost; or

3. One similar completed service costing not less than the amount equal to 80% (eighty percent) of the estimated
cost.

If the buyer has mentioned MSE purchase preference in ATC then service provider is required to upload
necessary documents for MSE purchase preference for verification by the buyer during evaluation.

Excel Upload Required/tasid & 3Uais T St fr 3madsddr :

Price Breakup - 1748857725.xlsx

Additional Qualification/Data Required/31faR® Jeaar /3maas a1

Additional SOW if not readily covered in the Scope of Works incorporated in STC of Services:NA
Other Information:NA

Asset Details and its Distribution across the consignee /user locations:1748926183.pdf

Consignee Wise Service Engineers/Help-Desk Personal details .:1748926249.pdf

Pre Bid Detail(s)

Pre-Bid Date and Time Pre-Bid Venue
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https://bidplus.gem.gov.in/resources/upload_nas/MayQ225/bidding/excel/bid-7863654/1748857725.xlsx
https://bidplus.gem.gov.in/resources/upload_nas/MayQ225/bidding/biddoc/bid-7863654/1748926183.pdf
https://bidplus.gem.gov.in/resources/upload_nas/MayQ225/bidding/biddoc/bid-7863654/1748926249.pdf

Pension fund Regulatory and
development Authority

# E-500, TowerE, 5

th Floor,

WTC, Nauroji Nagar, New
Delhi -110029

10-06-2025 11:00:00

Annual Maintenance Service - Desktops, Laptops And Peripherals - As Per BOQ; As Per

BOQ (1)

Technical Specifications/da=lid RAfRAPAr

Specification Values
Core
Type of Asset As per BOQ
Make/Brand of Assets As per BOQ

Status of Annual Maintenance Service Provider

Neither OEM nor ASP

Periodicity of Preventive Maintenance Services

Quarterly

Onsite Service Engineers Requirement

As Indicated in Bid

Document.
Basic Maintena_nce of OS, Office Suite, Drivers Update and Patch update on client Inclusive
compute machines
Addon(s)/us3iia
Requirement of Resident Engineer Yes
Requirement of Technicians No

Input Tax Credit(ITC)/zelqc & Hf2c(3MEERM) and/ a1 Reverse Charge(RCM)/Rad uHR (3IRHATH) Details

ITC on GST/SITHE W FAYE X hisc ITC on GST Cess/SHTHET 3UdT &Y shise
100% 100%
Additional Specification Documents/3ifafR® AR crarRs
Consignees/Reporting Officer/RRcd/Raiféar 3fQesrd
Consignee
S.No./®s. || Reporting/Officer/ Number of Additional
& R/ RS Address/adr each Asset Requirement/3ifaRk®
- for AMC T DA
IR
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Consignee

S.No./®. || Reporting/Officer/ Number of Additional
§ R/ Ao Address/act each Asset Requirement/3ifaR®
- for AMC SMaRIhA
TR

e Number of month
for resident

110016,8-14/A,CHATRAPATI engineers : 24
1 Abhishek Meenia || JHIVAIl BHAWAN, QUTUB 1 e Number of

INSTITUTIONAL AREA, Resident engineers

KATWARIA SARAI, NEW DELHI 14

e Number of
technicians : 0

Buyer Added Bid Specific Terms and Conditions/sa g s a1 Rz i Ry ot

1. Generic

OPTION CLAUSE: The buyer can increase or decrease the contract quantity or contract duration up to 25
percent at the time of issue of the contract. However, once the contract is issued, contract quantity or
contract duration can only be increased up to 25 percent. Bidders are bound to accept the revised
quantity or duration

2. Service & Support

Dedicated /toll Free Telephone No. for Service Support : BIDDER/OEM must have Dedicated/toll Free
Telephone No. for Service Support.

3. Service & Support

Escalation Matrix For Service Support : Bidder/OEM must provide Escalation Matrix of Telephone Numbers
for Service Support.

4, Forms of EMD and PBG

Bidders can also submit the EMD with Payment online through RTGS / internet banking in Beneficiary
name

Pension Fund Regulatory and development Authority
Account No.

159901000000855

IFSC Code

I0OBA0001599

Bank Name

Indian Overseas Bank

Branch address

VASANTVIHAR,NEW DELHI-110057

Bidder to indicate bid number and name of bidding entity in the transaction details field at the time of on-
line transfer. Bidder has to upload scanned copy / proof of the Online Payment Transfer along with bid.

5. Forms of EMD and PBG

Successful Bidder can submit the Performance Security in the form of Account Payee Demand Draft also
(besides PBG which is allowed as per GeM GTC). DD should be made in favour of

Pension Fund Regulatory and development Authority
payable at
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Indian Overseas Bank

. After award of contract, Successful Bidder can upload scanned copy of the DD in place of PBG and has to

ensure delivery of hard copy to the original DD to the Buyer within 15 days of award of contract.

6. Forms of EMD and PBG
Successful Bidder can submit the Performance Security in the form of Fixed Deposit Receipt also (besides
PBG which is allowed as per GeM GTC). FDR should be made out or pledged in the name of
Pension Fund Regulatory and development Authority
A/C (Name of the Seller). The bank should certify on it that the deposit can be withdrawn only on the
demand or with the sanction of the pledgee. For release of Security Deposit, the FDR will be released in
favour of bidder by the Buyer after making endorsement on the back of the FDR duly signed and stamped
along with covering letter. Successful Bidder has to upload scanned copy of the FDR document in place of
PBG and has to ensure delivery of hard copy of Original FDR to the Buyer within 15 days of award of
contract.

7. Buyer Added Bid Specific ATC
Buyer uploaded ATC document Click here to view the file.

Disclaimer/s=ha=or

The additional terms and conditions have been incorporated by the Buyer after approval of the Competent

Authority in Buyer Organization, whereby Buyer organization is solely responsible for the impact of these clauses

on the bidding process, its outcome, and consequences thereof including any eccentricity / restriction arising in
the bidding process due to these ATCs and due to modification of technical specifications and / or terms and
conditions governing the bid. If any clause(s) is / are incorporated by the Buyer regarding following, the bid and
resultant contracts shall be treated as null and void and such bids may be cancelled by GeM at any stage of
bidding process without any notice:-

1.

© N o v A

10.

11.
12.
13.
14.

15.

16.

Definition of Class | and Class Il suppliers in the bid not in line with the extant Order / Office Memorandum
issued by DPIIT in this regard.

Seeking EMD submission from bidder(s), including via Additional Terms & Conditions, in contravention to
exemption provided to such sellers under GeM GTC.

Publishing Custom / BOQ bids for items for which regular GeM categories are available without any
Category item bunched with it.

Creating BoQ bid for single item.

Mentioning specific Brand or Make or Model or Manufacturer or Dealer name.

Mandating submission of documents in physical form as a pre-requisite to qualify bidders.
Floating / creation of work contracts as Custom Bids in Services.

Seeking sample with bid or approval of samples during bid evaluation process. (However, in bids for
attached categories, trials are allowed as per approved procurement policy of the buyer nodal Ministries)

Mandating foreign / international certifications even in case of existence of Indian Standards without
specifying equivalent Indian Certification / standards.

Seeking experience from specific organization / department / institute only or from foreign / export
experience.

Creating bid for items from irrelevant categories.
Incorporating any clause against the MSME policy and Preference to Make in India Policy.
Reference of conditions published on any external site or reference to external documents/clauses.

Asking for any Tender fee / Bid Participation fee / Auction fee in case of Bids / Forward Auction, as the
case may be.

Any ATC clause in contravention with GeM GTC Clause 4 (xiii)(h) will be invalid. In case of multiple L1
bidders against a service bid, the buyer shall place the Contract by selection of a bidder amongst the L-1
bidders through a Random Algorithm executed by GeM system.

Buyer added ATC Clauses which are in contravention of clauses defined by buyer in system generated bid
template as indicated above in the Bid Details section, EMD Detail, ePBG Detail and MIl and MSE Purchase
Preference sections of the bid, unless otherwise allowed by GeM GTC.
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https://fulfilment.gem.gov.in/contract/slafds?fileDownloadPath=SLA_UPLOAD_PATH/2025/Jun/GEM_2025_B_6251954/CLM0010/ATC_709953ad-d188-432a-9d3c1748926361147_AM@GEM.pdf
https://assets-bg.gem.gov.in/resources/upload/shared_doc/list-of-categories-where-trials-are-allowed_1712126171.pdf

17. In a category based bid, adding additional items, through buyer added additional scope of work/ additional
terms and conditions/or any other document. If buyer needs more items along with the main item, the
same must be added through bunching category based items or by bunching custom catalogs or
bunching a BoQ with the main category based item, the same must not be done through ATC or Scope of
Work.

Further, if any seller has any objection/grievance against these additional clauses or otherwise on any aspect of
this bid, they can raise their representation against the same by using the Representation window provided in
the bid details field in Seller dashboard after logging in as a seller within 4 days of bid publication on GeM. Buyer
is duty bound to reply to all such representations and would not be allowed to open bids if he fails to reply to
such representations.

All GeM Sellers / Service Providers are mandated to ensure compliance with all the applicable laws /
acts / rules including but not limited to all Labour Laws such as The Minimum Wages Act, 1948, The
Payment of Wages Act, 1936, The Payment of Bonus Act, 1965, The Equal Remuneration Act, 1976,
The Payment of Gratuity Act, 1972 etc. Any non-compliance will be treated as breach of contract
and Buyer may take suitable actions as per GeM Contract.

This Bid is governed by the General Terms and Conditions/arar=g faza 3R erd, conditons stipulated in Bid and
Service Level Agreement specific to this Service as provided in the Marketplace. However in case if any condition
specified in General Terms and Conditions/@Tar=a f@zer 3R 2K is contradicted by the conditions stipulated in
Service Level Agreement, then it will over ride the conditions in the General Terms and Conditions.

In terms of GeM GTC clause 26 regarding Restrictions on procurement from a bidder of a country which shares a land border with India, any bidder from a country which
shares a land border with India will be eligible to bid in this tender only if the bidder is registered with the Competent Authority. While participating in bid, Bidder has to
undertake compliance of this and any false declaration and non-compliance of this would be a ground for immediate termination of the contract and further legal action

in accordance with the laws/S1d T TTAT=T Al P TS 26 %Mﬁﬁﬁm*mugﬁm HTQTWHT@' U & I ¥ wlg
W giady & TE9 F AT F AT qH AT @S A ared T a7 drs o = 3@ [fae # s g & faw i oy o
Sig e a5 ¢ arer FaH wREd & wE Ghgd alfds & W9 dd FHT [T $ S Igurel Bl aen AR @ o

T AW RFT ST T SEH AUl o B W HIIT Bl dehrel AT X AR Plefed & AT AT BN Hlefell PRars
P ITUIT BT |

---Thank You/g=arg---
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https://admin.gem.gov.in/apis/v1/gtc/pdfByDate/?date=20250603
https://bidplus.gem.gov.in/bidding/bid/bidsla/61837054231716
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